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(i) allotment of upto 50 acres of land
duly demarcated and documented;
and

(ii) all-round development of Vijay-
nagar area with all infrastructural
facilities.

(vi) Need to propagate teachings of Sant
Kabir.
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(vii) Non-availability of Kerosene in rural
areas.

SHRI HARIKESH BAHADUR
(Gorakhpur) : There is a very deep crisis
of kerosene oil in the villages of several
States of our country. People belonging to
rural areas of U.P. are in great difficulty

because they have not been getting kerosene
oil for the last four or five months. Kerosene
oil is the main source of light in our villages.
It is really very unfortunate that keroscne oil
which is one of the most essential commodi-
ties, is not available to the people who are
in great need. Particularly, the students
arc the greatest sufferers. Therefore, T
I would like to suggest Lo the Government
to make kerosene oil available to the people
as quickly as possible. The present distri-
bution system is mainly responsible for this
crisis. I would also like to advise the
Government to streamline the distribution

system.

(viii) Early appointment of Chairman and
Managing Director in Heavy Engineer-
ing Corporation, Ranchi.
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